HIGH COURT OF CHHATTISGARH, BILASPUR
CIRCULAR

No QRG 2021 Dated  April.2021

Hon'ble the Chief Minister of the Chhaltisgarh State has made
an appeal to the Government officers/employees of the State to
voluntarily donate one day salary in the Chief Minister’s Rebief Fund for
providing help to the needy persons adversely affected by COVID-19.

Therefore, Hon'ble the Chief Justice of this High Court has been
pleased to give consenl lo Issue a circular requesting all the Hon'ble
Judges, Registry Cfficers and employees of the High Court and all the

Judicial Officers and employees of the Sub-ordinate Judiciary of the State
of Chhattisgarh to donate one day's salary with the opinion that those
Officers/Officials of the High Court who do nol wish to contribute may
mtimate Accounls Officer, High Court of Chhallisgarh through message
(WhatsApp/Text) on Mobile No. 88266-77922 and those Officers/Officials
of the Subordinate Judiciary who do nol wish lo contribute may intmate
their concemed authonty of Accounts Sechion invanably mentioning his/her
name, designabon and employee code latest by 2 p.m. of 25.04.2021
positively. Non-receipt of any message (WhatsApp/Text) by the aforesaid
lime and dale shall be takan as therr consenl to donate

By order of Hon'ble the Chief Juslice
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Endl. No _ QURG / Bilaspur. daled April, 2021

Copy forwarded fo. -

' Depuly Regslrar-cum-PPS5. ta Hon'ble the Chief Justce High Court of
Chhatbhsgarh, Bilaspur for informabon ol his Lordship

2 Prvale Secretary lo Hon'ble Shi Jusbce Prashant Kumar Mishra, High Coun
of Chhaitisgarh, Bilaspur for informaton of his Lordship

3 Private Secretary to Hon'ble Shri Justice Manindra Mohan Shrivastava, High
Court of Chhattisgarn, Biaspur for infommabion of his Lordship

4. Prvate Secrelary 1o Hon'ble Shn Jusbice Goulam Bhadun, Hgh Court of
Chhathsgarh, Pilaspur for information of he Lordship

5 Privale Secrelary to Hon'ble Shn Jushee Sanjay K Agrawal, Hgh Court of
Chhattisgarh. Bilaspur foi informabon af his Lordship

£ Private Secretary to Hon'ble Shri Justice P Sam Koshy Hgh Coun of
Chhattisgarh Bilaspur for infarmation of his Lardship

7 Privale Secretary 1o Ho Shri Juslice Sanjay Agrawal, High Court of Chhattis-
garh, Blaspur for informaton of his Lordship

8 Private Secrelary lo Hon'ble Shn Justce RCS Samant, High Court of
Chhattisgarh, Bilaspur for information of his Lordship

0 Pnvate Secretary to Hon'ble Shri Justice Arvind Singh Chandel. High Cour of
Chhattisgarh, Bilaspur for mformation of his Lordship



10. Privale Secretary to Hon'ble Shri Juslice Parth Prateem Sahu. High Court of
Chhattisgarh, Bilaspur for information of his Lardship,

11 Privale Secretary lo Hon'ble Shii Justice Gautam Chourdiya, High Court of
Chhattisgarh, Bilaspur far information of his Lordship.

12 Private Secretary to Hon'ble Mrs_ Juslice Vimla Singh Kapoor. High Court of
Chhattisgarh, Bilaspur for information of her Ladyship

13 Privale Secretary lo Honble Mrs. Justice Rajan| Dubey. High Court of Chhat-
tisgarh, Bilaspur for information of her Ladyship.

14 Private Secretary lo Hon'ble Shri Juslice Narendra Kumar Vyas, High Coun
of Chhattisgarh, Bilaspur for information of his Lordship

15 Privale Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshl, High
Court of Chhattisgarh, Bilaspur for information of his Lordship

16 Privale Secretary to Registrar General. High Courl of Chhathsgarh, Bilaspur
for informalion

17 Secretary General Supreme Court of India, New Delhi

18 Registrar (Vigilance/ | & E/ Judicial S & A Cell) High Cour of
Chhattisgarh, Bitaspur for information

19 Director, Chhatisgarh State Judicial Acadamy. High Courl of Chhallisgarh
Bilaspur for information

20, Principal Secretary, Governmenl of Chhattisgarh. Law & Legislalive Affairs
Department Mahanadi Bhawan (Capital Complex), Manlralaya, Alal Nagar,
MNava Raipur for informabon

21 Additional Registrar (Jud/D E & EfAdmn ). High Court of Chhattisgarh.
Bilaspur for information

22 IIC Regisirar (Computenzation)}-cum-C P.C., High Court of Chhattisgarh,
Bilaspur for information,

23, Secrelary, High Court Legal Services Commitiee, High Court of Chhatisgarh,
Bilaspur for informalion

24 District & Sessions Judge, Balod! Baloda-Bazar/ Balrampur at Ramanujgany
Bemetera/ Bastar al Jagdalpur/ Bilaspur/ Dakshin Bastar al Dantewara/
Dhamtan / Durg / Janjgi--Champa/ Jashpur at Jashpurnagar/ Kabirdham at
Kawardha! Kondagaon/ Koriya (Balkunthpur)/ Korba/ Mahasamund/ Mungelv
Ralgarhv Raipur/ Rajnandgaon/ Surguja at Ambikapur / Surajpur/ Uttar Bastar
(Kanker),

25 Principal Judge/l Additional Principal Judge/ |l Additional Frincipal Judge/ Il
Additional Principal Judge Family Court, Bilaspur/Durg/Ralpur

26 Judge. Family Court, Balcda-Bazar/ Dhamiary Jagdalpur/ Janjgir-Champa/l
Kawardha/ Kanker/ Korba/ Manendragarh/ Mahasamund/ Ragarh/
Rajnandgaon/ Surajpur/ Surguja/ Balod/ Kondagaon/ Bemetaral Jashpur

27 Judge, Commercial Coun (District Level), Sector 18, Kolara Bhantha, Nawa
Raipur-492101

28 Special Judge under SC & 5T (PA) Act Jagdalpur/ Bilaspur/ Durg/
Jashpur/ Janjgir-Champa/ Korbal/ Raigarh/ Raipur/ Rajnandgaon/ Surgujal
Koriya (Baikunthpur),

28 Member Judge, Industrial Court, Nagar Ghadi Chowk, Raipur

30. Labour Judge, Labour Court, Baloda-Bazar/ Bastar (Jagdalpury/ Bilaspur/
Dhamtary Durg/ Janjgi/ Korba/ Manendragarh/ Mahasamund/ Raigarh/
Raipur No. 01/ Raipur No 02/ Rajnandgaon/ Ambikapur

31_Joint Registrars, High Court of Chhattisgarh, Bilaspur,

32 All Addional Registrars (M) High Count of Chhaltisgarh, Bilaspur

33 All Deputy Reglstrars. High Court of Chhattisgarh, Bilaspur,

34 Accounts Officer, High Court of Chhattisgarh, Bilaspur

35 Al Assistanl  Registrars/Librarian/Section  Officers/Privale  Secrelanes/
Assistant Editor (| L R ¥Court Manager. High Court of Chhatusgarh, Bilaspur

6. President. Chhattisgarh High Courl Officers/Employees Union, Bilaspur.
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